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Resolution re.

{Shri Tridib Kumar Chaudhuri)

I think the House on some subsequent
occasion should give its serious con-
sideration to this administrative aspect
also, because after all the regulation
and control of the corporate sector of
our economy also needs a proper integ-
rated all-comprehensive organisation.
‘Otherwise what I feel is that the work
that was done over so many years by
a competent body of officers who have
been in charge of the administration of
company law and have done excellent
work, will be totally nullified,

Mr. Deputy-Speaker: We will now
pracead to the next item of business.

14.34 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’' BILLS AND RESOLUTIONS

THIRTIETH REpORT

Shri Hem Raj (Kangra): Sir, I beg
to move:

“That this House agrees with the
Thirtieth Report of the Committee
on Private Members' Bills and Re-
solutions presented to the House on
the 9th December, 1963.”

Mr Deputy-Speaker: The guestion
is:

“That this House agrees with
the Thirtieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the &th December,
1953."

The motion was adopted.

1435 hrs.

RESOLUTION RE: AGRICULTURAL
PRODUCTION—contd.

Mr, Deputy{Speaker: The House
will now proceed with the further
discussion of the following Resolution
moved by Shri P. Venkatasubbaiah
on the 29th November, 1963:—

DECEMBER 13, 1963

Agricultural
Production
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“This House recommends that
a Committee consisting of Mem-
bers of Parliament, agricultural
experts and progressive farmers
be constituted to go into the
causes of failure in agricultural
sector and make recommendations
for better co-ordinated efforts of
official and non-official agencies
in the agricultura] front to in-
crease the agricultura] production
so as to reach the desired tar-
gets.”

The time allotted for this resolution
is two hours out of which we have
already taken one hour and twenty-
five minutes. Thirty-five minutes are
left.

Shri Sivamurthi Swamy may now
continue his speech.
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